Title: Requested Central Government to provide financial assistance to flood-affected states of Orissa,
Bihar and West Bengal and to distribute funds without any discrimination.

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, the State Governments hardly have any resources to deal with
these devastating floods. The State Governments of Orissa, West Bengal and Bihar do not have funds. There
cannot be discrimination by the Central Government in the distribution of funds. Why has

no provision been made for Bihar? They must make provision for Bihar. This is a major natural calamity and
therefore, the funds will have to be provided by the Centre...(Interruptions)
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MR. DEPUTY-SPEAKER: If you speak like this, nothing will be recorded.



...(Interruptions)
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MR. DEPUTY-SPEAKER: | have allowed him to lay the Statement on the Table.

a€; ( zraum)

IUTEE HElRd : 3T TEe WoAe of g ol

a€, ( =aum)

MR. DEPUTY-SPEAKER: Shri Acharia, Dr. Raghuvansh Prasad Singh and others, will you all please resume your
seats? Let there be some order even in the 'Zero Hour'.

...(Interruptions)

MR. DEPUTY-SPEAKER: Please resume your seats. | am on my legs. Nothing will go on record.



(Interruptions) &€, *

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, this moring, we expressed our serious concern about the flood
situation in Bihara€,...(Interruptions)

SHRI SOMNATH CHATTERJEE : Sir, we want to know as to how many people have been affected, the steps
taken by the Central Government, how much money has been released, the facilities provided and the materials
being given to the affected peoplea€....(Interruptions) We want to have all this information. About five lakhs of

people have been affected..&€; (Interruptions)

MR. DEPUTY-SPEAKER: Now, the Minister has already laid the statement on the Table. You may fix a time for
discussion in the Business Advisory Committee. Who is going to deprive you from doing that?

...(Interruptions)

SHRI MADHAVRAO SCINDIA : Sir, this morning, he has given us an assurance that there will be a full-fledged
discussion on flood and drought situationa€; ...(Interruptions)

IUTEE HEled 39 N A fLuH. F ergw e fhar wgm avft 39 w) RS 8l U9 oo He 9 $9 & 8l
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MR. DEPUTY-SPEAKER: Nothing should go on record.

(Interruptions) &€*



THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Shri Ahamed, let us first come out of the flood situation and then you may raise your
pointa€;...(Interruptions)

* Not Recorded

MR. DEPUTY-SPEAKER: He wanted to make a statement on the flood situation. The House expressed that it may
be laid on the Table as it is a very lengthy statement and now, the hon. Minister for Parliamentary Affairs is
responding to it. We have simply wasted ten to fifteen minutes. Shri Pappu Yadav, please hear me.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Acharia, what are you doing now? You are also interrupting now....(/nterruptions)
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SHRI A.C. JOS (TRICHUR): Sir, shall we have access to the statement?.....(Interruptions)
MR. DEPUTY-SPEAKER: Yes. It is laid on the Table. You can take a copy of it.

...(Interruptions)
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...(Interruptions)

12.19 hrs.
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MR. DEPUTY-SPEAKER: Hon. Members may go back to their seats

...(Interruptions)

MR. DEPUTY-SPEAKER: | have received 36 notices. They are all on important matters.

...(Interruptions)

MR. DEPUTY-SPEAKER: Switch off the telecast of Television. Nothing will go on record.

(Interruptions) &€, *



IUTEAE HElSd @ U RS # 8 &l o1 @1 2 R S H M $B 7 31 & 2 M AR A 137
SHRI PRIYA RANJAN DASMUNSI : Mr. Deputy-Speaker, please bring order in the House. ...(Interruptions)
MR. DEPUTY-SPEAKER: | have given floor to Shri Dasmunsi.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Vinay Katiyar, please do not exhibit anything.

...(Interruptions)
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* Not Recorded

MR. DEPUTY-SPEAKER: Please do not exhibit that.

...(Interruptions)
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MR. DEPUTY-SPEAKER: Nothing will go on record.

(Interruptions) &€,*



SHRI PRIYA RANJAN DASMUNSI : Mr. Deputy-Speaker, Sir, how do | speak? The Ruling Party is not allowing any
Member to make his submission. ...(Interruptions)
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(At this stage, Shri E. Ahamed came and stood on the floor near the Table.)

...(Interruptions)

* Not Recorded

MR. DEPUTY-SPEAKER: Shri Ahamed, please go to your seat. | will give you a chance to speak.

...(Interruptions)



1229 hours

(At this stage, Shri E. Ahamed went back to his seat.)

st siuera sTHEard (HTEYR) @ U o, EFHTTR © aR H gl U Aifed AT 8

MR. DEPUTY-SPEAKER: Everybody would get a chance.

...(Interruptions)

MR. DEPUTY-SPEAKER: | will give you a chance.

...(Interruptions)

MR. DEPUTY-SPEAKER: You please go to your seats. | will give you a chance.

...(Interruptions)



SUTEAE HAESY: 7S B g9 H got T e & v 87
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MR. DEPUTY-SPEAKER: Shri Banatwalla, if there is an order, | can call you. If there is a disorder, how can | call
you?

...(Interruptions)
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( aEm)
MR. DEPUTY-SPEAKER: | will call you. Please resume your seat.

...(Interruptions)

SHRI BASU DEB ACHARIA : What is this?...(Interruptions)
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...(Interruptions)



MR. DEPUTY-SPEAKER: | am unable to control the hon. Members.

...(Interruptions)

MR. DEPUTY-SPEAKER: Will you please resume your seats? | am giving the floor to him.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Ramdas Athawale, please resume your seat.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Athawale, | think, | have to name you.

...(Interruptions)

MR. DEPUTY-SPEAKER: Will you please resume your seat.



...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Khurana, | have allowed Shri Dasmunsi.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Khurana, you are a senior Member. | amon my legs. Please hear me.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Khurana, will you hear me?

...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Dasmunsi gave a notice for suspension of the Question Hour. Hon. Speaker told me
to give the floor to him immediately after the Question Hour.

...(Interruptions)

MR. DEPUTY-SPEAKER: | am giving the floor to him.

...(Interruptions)

MR. DEPUTY-SPEAKER: | seek cooperation of the Chief Whip to please help me.

...(Interruptions)
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